Annexure 7

E ENERGY PRIVATE LIMITED

Name of Corporate Debtor:
Date of Commencement of CIRP:
List of Crediitors as on:

List of Operational Creditors
Amount of claim under verification Remarks, if any

Amountof  Amount of any mutual Amount of claim not admitted
% of voting  contingent claim  dues, that may be set-
ein Co off
if applicable

sl No. Details of Claimant Details of claim received Details of claim admitted
Department Government Date of receipt Amount claimed Amount of claim Amount covered by~ Amount covered by Whethe
admitted e guarantee related party?

8,293,639 -

Yes 27.05.2026 8,403,741 110,102

Employee Provident Fund Organisation

2
29.05.2026 21,532,237 21,532,237 -

Central Goods and Services Tax
= 8,293,639

gl - 29,935,978 21,642,330




